Bench No. I
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA
C.P.NO.06/2017

Present: Hon'ble Member (J3) Shri Vijai Pratap Singh

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 21°* July, 2017, 10.30 A.M

| Name of the Com'iggn'y_l' Astha Insurance Services Ltd '
Under Section | 14(1) *
Bl Name & Designation of Authorized Appearing on behalf of Signature with
No. | Representative (IN CAPITAL date
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| SHyaAm . _ ”
TAMAL Komea Br<n AL C@mpmd\/ S S a
o
pc.s A7) 2214
ORDER

Ld. Pr. CS for the petitioner informed that he has filed an
affidavit on 10/02/2017, but no such affidavit is found in our record.
Office is directed to find the same and place the record on the next

date of hearing.
List the matter on 07/08/2017.
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(Vijai Pratap Singh)
Member (J)



